F.No. 1(1}/Misc./RTI/CPIO-Del/2025
Customs Excise And Service Tax Appellate Tribunal

West Block No.2, R.K. Puram, New Delhi

Date: 06.08.2025
CIRCULAR

In pursuant of RTI Act, 2005 the details of CPIO and FAA for CESTAT and its
regional benches are given below:

1. The name and address of the Central Public Information Officer CESTAT are

as under:
Sr. | State in CESTAT | CPIO Name
No.
1. New Delhi Ms. Monika Devi
2. Chennai Mr. Mohinder Singh
3. Allahabad Mr. Swapnil Tiwari
4. Chandigarh Mr. Rohit Kumar Shukla
S. Ahmedabad Mr. Uma Shankar Verma
6. Kolkata Mr. T.K. Sarkar
7 Bangalore Mr. Balasubramani S
8 Hyderabad Mr. Santosh Kumar Tiwari
9 Mumbai Sh. Manas Kumar Sinha

2. The name and address of First Appellate Authority for CESTAT are as under:

Sr. State in CESTAT | First Appellate Authority Name

No.

1. New Delhi Mr. P.V. Subba Rao, Member (T)

2. Chennai Mr. P. Dinesha, Member (J)

3. Allahabad Mr. Pradeep Kumar Choudhary
,Member (J)

4, Chandigarh Mr. S.S. Garg, Member (J)

5. Ahmedabad Mr. Somesh Arora, Member (J)

6. Kolkata Mr. Ashok Jindal, Member (J)

7 Bangalore Mr. D.M. Misra Member, (J)




8 Hyderabad Mr. Abhay Kumar Jyotishi,
Member (T)
9 Mumbai Sh. Santosh Kumar Mohanty,

Member {J)

oo

Monika Devi
CPIO,
CESTAT, New Delhi




